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facts that they had so appeared or
such and guch newspapers had pub-
lished them, but these were assump-
tions on their part which the Gov-
ernment did not concede.

Shri Nanda: Yes, that is so.
Ssorr Noticr QUESTIONS

Dastur and Co.

+
8NQ. 7. Shri Tridib Kumar
Chandhari:
Shri N. C. Chatterjee:
Shri €. K. Bhaitacharyya:
Shri Yashpal Singh:
Dr. Ranen Sen:
8hri Shinkre:
Shri Kashl Ram Gupta:
Shri H. P. Chatterjee:
Shri Gaurl Shanker Kakkar:
Shri N. Shreekantan Nalr:
Shri §. C. Samanta:
Shri Surendranath Dwivedy:
Shri B, K. Das:
8hri Dinen Bhattacharya:
Dr. U. Misra:
Dr. S. K. Saha:
Shri P. C. Borooah:

Will the Minister of Steel and Mines
be pleased to state:

(a) whether his attention has been
drawn to a news ittm published in
the ‘Statesman' dated the 28th Nov-
ember, 1985 to the effect that M/s
Dastur and Co., the steel consultants,
have been selected by Gover t as
the sole Indian Company for the work
concerning the Bokaro Steel Plant,
and that a final decision in this regard
has already been taken by Govern-
ment; and

(b) if so, whether the effect of this
step on the timely execution and
completion of the Bokaro Steel Pro-
ject has been considered in consulta-
tion with the Soviet co‘l].nbontnu for
the Project?

mmmmmm
d!uolmal\ﬂmntﬂlﬁr c.
Scthﬂ (n) Yes, Sir.

(b) Bubject to a satisfactory agree-
ment on the precise scope of the work
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to be carried out and the fees there-
fore, it has always n Covernment's
intention that suchWwork rclating to
the setting up of the Bokaro Steel
Plant as will not be the responsibility
of the Soviet Organisations and as it
will be necessary to carry out in India
through private Indian consulting en-
gineering firms, should be assigned to
Messrs Dastur & Company. The pre-
cise scope of the work will be seitled
only after consultation with the So-
viet Organisations concerned. In
taking the above view all relevant
factors, such as the timely execution
and completion of the project, were
taken into consideration.

Shri Tridib Kumar Chaudhuri: May
I know what are the gpecial considera-
tions that have led the Government
to appoint a single firm of consultunt
engineers, natnely, M|s. Dastur & Co,
as their sole consullants for such
designing, suppervisory and consul-
tancy services as are to be entrusted
to Indian engineers, When as the re-
port of the British-American Steel
Consortium for India has pointed out,
we have several engineering firms
dolng this kind of work, why prefer-
ence was Thown, or =pecial favour was
showp to one firm only and why no
open tender was called?

The Minister of SBteel and Mines
(8hri Sanjiva Reddy): 1 have not
known anything about the British-
American Consortium saying some-
thing. But there is a background for
this . . .

Shri Tridtb Kumar Chaudbarl: He
does not know even about the basic. .

Shri Sanjiva Reddy: That is a sep-
arate report. We are talking of
Bokaro and Dastur & Co. Dastur &
Co. have nothing to do with the Anglo-
American Consortium nor Bokaro has
anything to do with it.

There is a background for this, My
P , the Mini for Steel and
Heavy Iudl.urtrleg in those days, an-
nounced on the floor of this House that
the Indian consultants, M|s. Dastur &
Co., would be associated with the
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designing and engineering of this pro-
ject. This was in  April, 1864
But, later on, when we entered into
an ggreemeni with the Russians,
naturally, the Russians wanted to have
a share in it, and they wanted to be
responsible for their own equipment
and machinery, Therefore, even in
the draft agreement which was not
signed, there was a clause that if the
suppliers wanted to have any part of
the consultancy, then Messrs, Dastur
& Co, should give up to that extent
the consultancy fees. )

The Russians took @ part of the
work, and the rest of the work, in
view of the moral commitment which
was given on the floor of the House,
was to be given to Messrs. Dastur &
Co. It is not a commitment which has
been entered into in recent months.
Again, there ig a lot of history be-
hingd it.

We attempted to negotiate with
Messrs. Dastur & Co. and convert that
company into a public sector concern,
but, unfortunately, that did not mat-
erialise. But we took a decision that
apart from what the Russians would
do, apart from what the Construction
Corporation would do and apart from
what the Bokaro Steel Corporation
would do, the balance of the work
would be given to Messrs. Dastur &
Co. 1 do not think the work will suf-
fer, It is not as though we are not
aware that there are other consultants
also in India, We make use of their
services also. The fact that the work
has peen given to Messrs, Dastur &
Co. does not mean that the others are
going to be excluded from wunything
else. Messrs, Dastur & Co. has been
associated with Bokaro from the begin-
ning, and there is some ‘moral com-
mitment, and, therefore, we feel that
this is necessury.

Shrl Tridib Kumar Chaudhurl: It
seems that the hon, Minister is trying
to confound the issue by referring to
moral commitment. The baslc fact
involved in this question is why ori-
ginally Mesars. Dastur & Co. were
ppointed as ltants, and a moral
commitment was given on the floor of
the House without calling for open
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tenders when it was known to Gov-
ernment that there were various con-
sulting engineering firnis in this coun-
try. May I know why no open tender
wag called and why the whole thing
was carried on by private negotia-
tions?

Shri Sanjiva Reddy: Normally
that is done; when a consul-
tant writes @ project report, they are
also used for the later stages. Mes-
srs. Dastur & Co. are there not only
for Bokaro, they are our consultants
for the Steel Ministfy, we use them
for wvarious consultations, and we
pay them a couple of lakhs of rupees
every year, we consult them on
various issues, Therefore, il is not
only for this project. A number of
schemes have been referred to them.

Mr. Speaker: The only guestion now
is why an open tender was not called
for.

Shrl Sanjiva Reddy: The then Minis-
ter in charge and the Government
considered that this company should
do the job and they almost entered
into an agreement; as I said, the legal
commitmeni was not there because
the agreement was not signed, but it
was initialled, and, therefore, it was
a 'moral commitment.

Shri Harish Chandra Mathor: The
guestion is not being asked about what
the hon. Minister personally did. The
question is with reference to what the
Government have done, and Govern-
ment includes also the hon. Minister's
predecessor. We would like to know
why this procedure was adopted ear-
lier.

Shrl Sanjiva Reddy: This was the
procedure adopted, and 1 think there
was nothing wrong in that,

Shri N, C. Chatterjee: Is it a fact
that in the latest project report, the
BASIC (British-American Steel Indian
Consortium) has clearly reported that
in this country there is availabe 30
to 80 per cent of the requisite en-
gineering and technical skill for the
purpose of building up ths kind of steel
ptant, and it so, why did Government
not consider that report and also the
technical skill and the qualifications



6231

of five or six other concem:s which
are ecqually competent to undertake
this job?

Shri Sanjiva Reddy: I am told thet
tenders are not generally called for
for consultancy. A proper person is
considered responsible and useful and
negotiations are carried on with him
about the price or the fees. That was
done in this case. There was nothing
irregular or wrong in what was done
two years ago in this respect.

st gmame feg : wT oEOEIR A
¥4 arq & JrAq 47 sifow #r ¢ fi
T A mEAaz (R 2T AF ® e
waly gf qerT FRAT gT ET qEer
St
Shri Sanfiva Reldy: I do not know

what the hon. Member means; we
shall pay them for the work done by
them.

ot e ey :  fEaaT som g
Famwra iy ?

Bhrl Sanjiva Beddy: That is to be
negotiated. It was gtated in the gns-
wer.

Shri C. K. Bhattacharyya: In the
case of the Bhilai steel plant, it was
announced that the Russians would do
it in consultation with Hindustan Steel
and no intermediaries were called for.
Could not the seme procedure be fol-
lowed in the case of Bokaro, that is,
the thing being left to the Bokaro
Steel Ltd. and the Russians without
calling in any intermediary?

Shri Sanjiva Reddy: No, there must
be some consultant, {0 help in the
construction whether it is Bhilai or
Bokaro.

Shri Shinkre: Is it not a fact that
the Russians originally had discarded
the project report prepared by Dastur
& Co, because if it were accepted and
given effect to, the Bokaro steel plant
would cost something like Rs. 20—40
crores more? If this is a fact, what
steps have Government taken to gee
that the original project report of
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Dastur & Co. will n taken only
to please them and reby force
Government to spend more money than
necessary? Also, is it not a fact that
Dastur & Co, refused to become g
public sector undertaking and thereby
forced Government (o accept this ar-
rangement?

Mr. Speaker: Only one question
need be answered, about the project
report.

Shri S8hinkre: They are all parts of
the same question.

Mr. Speaker: But the parts cannot
go on for so long.

Shri Sanjlva Reddy: First he said
about the project report. The project
report was written in anticipation of
American assistance. Later on when
the Russians came into the picture,
they wanted a different type of pro-
ject report to suit their technology.
Therefore, they wanted fo write their
own project report, and they wrote it.
Naturally, Dastur & Co.'s aessociation
will be based on the Russian project
report, not on the old report which
Dastur had written. That is gone
now, that is not there, The Bokaro
steel plant will be constructed, based
on the project report written by the
Russians which is new. Therefore,
that has no bearing on this.

Shri Shinkre: Have they refused to
become a public gector undertaking?

Shrl Sanjiva Reddy: For that nego-
tiations were held, It was not possible
to enter into an agreement with them.

oft ereft T qew : wA g
wErEa F qoema fin ofy s faedt
ATA N FET AT A FTH I FEAT A
# frrar s+ & S srEen e
T FAT & A W A0 AT 0T Ay
i & fr oy a0 o & fag g
fafram w37 &1 &y areft, o fw
farm oy a7 ®Gt Tw & fmw &
fear s 7w fgamx & wva fem
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S A aan 9w & o w0k oF awd e
FTAITEE )

Shri Sanjiva Reddy: As I gaid, apart
from what the Russians would do, our
awn corporations are there. There is
the public sector Construction Corpo-
ration. Bokaro Steel also will do
some work., Therefore, we will have
to fix up the balance of the work that
will be given to Dastur & Co, and
then only we will be able to say how
much money will be paid to them. We
will have to negotiate that, the scope
of work and the money.

Shri H. P. Chatterjee;: Is it a fact
that six other firms, namely, M/s
Kuljian Corporation, Calcutta, M/s.
Tata-Ebesco Consulting Engineering
Service (Bombay) My/s. Bilaney & Co.,
Bombay, M/s. United Engineers, Cal-
cutta, M/s. Bhagwati & Kubhani, Cal-
cutta, M/s. Chatterjee & Palk, Cal-
cutta and also the Central Engineering
and Designs Bureau of HSL (Ranchi)

Mr, Speaker: He might
-question now.

put the

Shri H. P. Chatterjee:... have rep-
resented to Government that they a:e
prepared to undertake and bid  for
tenders for services that may be re-
quired at Bokaro? 1f so, what has
been the reaction of Government to
these representations? Or have these
representations been rejected outright?

Shri Sanjiva Reddy: T have al-
rendy stated the whole case. We have
considered all aspects. One or two
companics' reprosentatives  also met
me. Having taken all things into
consideration and because of the com-
mitment that was made on the floor
of the House, we have taken a deci-
sion to give Dastur & Co. the work.

8hri Gaurl Shankar Kakkar:
I know what has been the  special
nature of the circumstances which
‘warranted glving preference to Das-
‘tur & Co? Why was not the work
‘given to any one of the other firma?

May
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Mr. Speaker: There is some peculi-
arity in this particular question—that
everyone stands up with a prepared
supplementary,

Shri Gaori Shankar Kakkar: Sir, I
wanted to put a very simple ques-
tion, What are the special features
of this company for which it was pre-
ferred in comparison to other com-
panies, and was shown favours......
(Interruptions.)

Mr, Speaker: ‘That

come.

has already

Shri N. Sreekantan Nalr; May I
know whether other consultants and
engineering companieg are equally
competent to carry pn the work in
question and, if so, whether in future
when work is given they would also
be given a share in the work that is
to be executed?

Shri SBanjiva Reddy: I do not think
I should express my opinion about
thes: things. There are technicians.
Comparative merits should not be
discussed on the floor of the House.

Shri 8. C. Samanta: The hon. Mini-
ster sald that no open tender was in-
vited for i ing 1tant:
May I know whether for desi
and pther things and the other engi-
neering works, open tenders will be
invited?

Shri Sanjiva Reddy: No, Sir. I
have explained the whole case. Other
than what the Russians and Public
Sector undertakings will do, the
balance of the work will be given to
Messrs. Dastur & Co.

Shri Surendranath Dwivedy: We
have a well-organised unit, the Hin-
dustan Engineering and Designing
bureau. May I know whether this
bureau will be associated with  the
Bokaro Plant construction and conhsul-
tation at any time? Why have we
not taken that into account?

Shri Sanjiva Reddy: No, Sir,

because they have enough work on
hand, with the expansion of Bhilal,
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Durgapur and Rourkela. The expan-
sion projects are there, Bokaro is &
separate corporation, Hindustan Steel
could not do this.

Shri B. K. Das: Since the work of
preparation of the report has  been
taken over by the Russians from
Messrs, Dastur and Company, have
they been associated with the Bokaro
steel plant in any capacity?

Shri Sanjiva Reddy: Not in the
project report, Sir. 1 have explained
the whole case.

Shri Dinen Bhattacharya: What will
be the total cost of designing and
supervising outside the scope of what

will be undertaken by Dastur and
Company?
Shri Banfiva Reddy: After the

project report is received and after
we have discussed it with the Rus-
sians, only then we will be able to
assess what portlon of the work will
be given to Dastur and Company.

Shri P, C, Borooah: May I know
whether the total cost of the works
that will be given to this company
would be about Rs. 400 crores?

S8hri Sanjiva Reddy: No, B8ir;
Rs. 400 crores for the whole steel
plant,

Dr, U. Misra: The Minister said
that there was a moral obligation to-
wards Dastur and company. Will the
government better fulfll this obliga-
tion and take it over just like the
bureau of designs of Hindustan Steel
and make it a separate bureau for the
Bokaro plant by taking over Dastur
and Company?

Mr. Speaker:
£gestion,

Shri Vidya Charan Shokla: Is it
not a fact that Dastur and Company
is the only purely Indisn company in
Iniia whose competence and ability
has been praised not only in India
but in many countries abroad and js
it not a fact that Dastur and Com-
pany was selected for this work be-
<ause of its competence rather than

That is a nice sug-
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only & commi t made in this
House?
Mr. Speaker: Now, the other side.

Shri Sanjiva Reddy: T do not mind
saying something about the com-
petence of Dastur and Company but
1 do not want to condemn the others;
others are equally good.

Shri Harish Chandra Mathar: What
is the government's own plans for
the development of consultancy ser-
vices in the public sector itself? We
have already put up three major steel
plants. Have we not been able to
develop consultancy services by our-
selves to look after the future ex-
pansion ag well as the setting up of
new plants?

Shri Sanjiva Reddy: We have a
very good designing cell at Ranchl
They are doing very good work. But
our expansion schemes are 80 many
and they are not able to take on ad-
ditional work. In our steel plants also
we have small cells, The Central
Engineering and Design Bureau at
Ranchi is a very big unit and there
are a number of engineers, That is
not enough to take up the whole steel
expansion work,

Shri Harish Chandra Mathur: My
question is whether we do not have
a plan to have our own consultancy
services in 8 manner that we shall be
able to look after the future expan-
sion and the getting up of new plants?
Is it your plan or not?

Shri Sanfiva Reddy: Immediately
you cannot have an organisation 1o
take all that work. I entirely agree-
with the hon. Member that we will
have to plan so that ultimately it will
be taken over by public sector design
organisation

8hri U. M, Trivedl: In view of the
numerous members who are putting
this question in which Messrs. Dastur
and Company has come in for some
sttt of a wveiled insinustion, I would
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like to know from him if it is possi-
ble for him to state that there is no-
thing wrong with Dastur and Com-
pany after investigation.

Shri Sanjiva Reddy: If we felt
there was something wrong we would
not have entursted them with this
work, I do not want to condemn the
others also; the other technicians are
equally good.

Shri S. M. Banerjee: I would  like
to know whether it is a fact that
one of the American companies called
Kulajion Corporation of India were
one of the aspirants against Dastur
any Company and whether it is a
fact that they have engaged the ex-
general manager of the Bhilai steel
plant Mr. Sen and the son of Mr.
B. K. Nehru to influence the govern-
ment and how far it is true, I want
to know whether government is not
going to be influenced.... (Interrup-
tions.)

Mr. Speaker; Order, order. Gov-
ernment has contradicted that.

Shri S. M. Banerjee: I am not con-
cerned with Mr. B. K. Nehru’s son.

I am only concerned whether they
influenced.

Mr. Speaker: Why did he mention
and bring in the names?

Shri §. M. Banerjee:
been employed there...
tions).

Mr. Speaker: Shri Azad.

Shri Bhagwat Jha Azad: The hon.
Minister made a reference to the state-
ment of his predecessor after being
rebuffed by the Americans.

Mr. Speaker: Why go into all that?
He might put the question.

Shri Bhagwat Jha Axzad: He has re-
ferred to the commitment in the
House. I was there and I remember.
If he means that statement, the Minis-
ter said: Now, we shall depend upon
our own, Dastur & Company and
others. I would like to know whether
in that ‘others’ he has cared to consult
or ask them, from the ‘others’ as well.

They have
(Interrup-
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If he refers to that commitment, that
commitment also means this.

Shri Sanjiva Reddy: No, Sir. I do
not know. He must have heard it
more correctly perhaps but it was
said ‘Indian consultants’.

Shri Bhagwat Jha Azad: I know
your wisdom; I want to know it from
you.

Shri Sanjiva Reddy: I was not in
this House unfortunately, From the
records I have seen that an agreement
was almost entered into with Dastur
and company; it was initialled, not
signed. Therefore the question of
other consultants at that time would
not come in.

Mr. Speaker: I am constrained to
make an observation that at least this
question and the supplementaries, the
manner in which they have been put
all these supplementaries this refers
to not one but all they give such im-
pression. .

Shri Surendranath Dwivedy: I did
not refer at all to Dastur and com-
pany or any company.. (Interruption)

Mr. Speaker: I am not referring to
Mr. Dwivedy’s question particularly.

An hon. Member; You said ‘all’,

Mr. Speaker: There are exceptions,
I accept, I modify that. But most of
the questions—I have said now, I have
corrected myself—many of the ques-
tions that have been put have given
the impression as if some of our mem-
bers. I am not saying that they have
any information; I am not saying that
they really have done like that—but
that would really give the impression
as if we are just pleading the cause
of some. We can criticse the action
of the government; we must criticise
the action of the government; we can
ask them why one has been preferred;
that also can be done. But the whole
impression, the manner in which it has
been done, the questions have been
put, rather does not give good savour.
And I will request the hon. Members
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that they should or we should con-
things.
That impression should not be carried
by anybody that we have any interest
to advance or any other interest to
damage. That should not be done
That is only my request to the hon.

duct ourselves above these

Members. .

Shri Tridib Kumar Chaudhuri: On

a point of explanation..
Mr. Speaker: 1 am not

should he stand up?

Shri N. C. Chatterjee: We have not

been motivated by any such thing.

Mr. Speaker:
been briefed by anybody,

created.
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